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PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insoivency and Bankrup
_ Uinsolvency Resolulion Process for Corporate Persans
FOR THE ATTENTIO
Mis. fx:::;;_u:: FENT BUI

2 | Bats of mcorporatan of Corporate Dadkor | 17 83,2008
3] Autharity under which Comorate Debior istar of Companies, {Dein
|| mcorporgied / registered  under Compares Acl, 1956/ s
(4. Corporate igentity No. | Livited Labiy | U741 2000 2008PTC1 75481
| | Mersioution No. of Comorsie Detor” |
| § | Address of the regutered office and Registered Addeoss: G-39 Pociet Al
L prmcpal offcs (f any) of Corporate Debtor] Mayur Vihar, Phase-1ti, Delni- 119006
18 [ Insoivency commencermant date & 02.06 2021, (being dsts o oner receined) Order
respect of Corporate Datior rassad on 1105 Har'ble NCLT. New Delhi
L4 Eslimated date of closure of insglvency 1
regolulion process

& [ Name anc Regisiralion number of e Amarpal

| | msolvency professional acting & Intsrm Reg. No.: BB VIP-POIS34 2018 19012411

Resolution Profossional |

191 Address & amad o (he nienm rescilion -2 Plot N0, 50, Gyan Khand -2 |

| | prohessional, as regisienad with the boasd Ghazisbad, Ultar Pradesh -201014
amarpaiiiicai.og

E-mail:

. demde«:ﬂ;‘l;g@ﬂfw msmmm&uﬁ&m
comespondence with te iterim ianice Frosh, Shakarpur, <1
Rasctution Professional E-mail: crp ascenmuidiech@gmat com

1| Last date for submission of clamms 16.06.2021

2] Classes of creditors,  any under ciause Alofiee under mal estate project
of subrsection (BA) of secton 71 ascerianag
| &y Ihe Interem Resolution Professinal

Names of nsclvency prfessionals 1, Mr, Satendar Kumar

0 act 45 athonsed rpresentabve of IP Reg. No.. BBITPADO19.PL 158001 8- 001911 2420
wuarciags (three s by pach cass) 2 :Qm Kumar Siwach

iP R M. . BBUPA 2 P-NDOBSR2016-201 812204

=]

e

3. ¥r, Deepak
1P Reg. No.: BBIRALON PO 0201820301 2235
fu u;mtmm ln)mmmmwﬂﬂmmnm
o) Details of authorized represantatives b) The Insobvency and Baand of India
| are available at | (1881} Tth Floor Mwmw

I | Connaught Circus, New Do - 140001
'muau,gmmmmmmmm.msummmm
'mldat:crwah Insaivency Resolation Procoss of e Miés, Ascent Bulidtach Private
| Limited on 3tstMay, 2021 (Order was recamed on 0208/2021)

| rmm#ummhmw.mwmmmmﬂnm
!mptmim:uhgm 16 June 2021 1 he ki escuton prolessionst st he adess el
againstandry No. 10}

,irh.mdmmsumwwmdhwmm:

| Form s-nwumwomwmmmww

gsm € - Proof of clams by Finance! cradilors

| Form m-mamwwmmmmm.ﬁmmwm;

| Form D-Fwammmmmmmmmm

wal E-Proalof g by Authansed Represenisiive of workmen

| Form F-Mdmm%m(mmmcmmmhnmumdmt

A francal coaditte Delonging 10 & class. a8 isted it the enlry No. 12, shall indcale ds choice of
mmmmhmmﬁmwmeﬁ»m
*ammhmiﬁmuﬂun»mmmmw

| Submissionoffaise o nislaading proofs of claim shallatiract penaiies, -
| Date: 03.06 2024 Name and Signature of Intenem Resolution Professional © Amarpal
| Place; New Dol ) Reg. No.: IBBIPA-1IP-PO1584/2018-2019/124 11
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